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1st NALSAR - Public International Law Moot, 2019 
 

Timeline 
 

11 May 2019 Release of Problem 

10 June 2019 Deadline for Registration  

15 June 2019 Last date to seek clarifications based on the Problem 

20 June 2019 Release of Clarifications 

9 July 2019 Deadline for submission of Memorials 

16 July 2019 
Declaration of Memorial Results to determine the 24 teams that will 

participate in the Oral Rounds 

18 July 2019 Deadline for the Selected Teams to confirm participation in Stage II 

20 July 2019 
Deadline for Payment of Registration Fee of Rs. 6000/USD150 

(Indian/Overseas Teams resp.) 

16-18 August 2019 Oral Rounds 

 
 
 

 

 


